FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
NARMADA EXTRUSIONS LIMITED

RELEVANT PARTICULARS

Name of corporate debtor M/s ions Limited

Date of incorporation of corporate debtor | 14/08/1984

WM

Authority under which corporate debtor | ROC Gwalior
is incorporated / regjstered

4. | Corporate Identity No. / Limited Liability | U25202MP1984PLC002532
Identification No. of corporate debtor

5. | Address of the registered office and Registered Address - Plot No.71 Industrial Area
principal office (if any) of corporate No.1 Pithampur, Dhar, Madhya Pradesh,
debtor India - 452001(M.P)

Branch Address - 403, Rajani Bhavan
Indore - 452001.(M.P)

6. | Insolvency commencement date in 13/03/2026
respect of corporate debtor

7. | Estimated date of closure of insolvency | 09/09/2026
resolution process

8. | Name and registration number of the Kuldeep Tank
insolvency professional acting as interim | Reg. No. -

resolution professional IBBI/IPA-001/IP-P-02776/2022-2023/14255

9. | Address and e-mail of the interim 206, Modi Tower, Opp. Palika Plaza, MTH
resolution professional, as registered Compound, Indore, Madhya Pradesh ,452007
with the Board Email: cakuldeeptank@gmail.com

10.| Address and e-mail to be used for 202, Block-A, The One, RNT Marg,, Indore 452001
correspondence with the interim Email: cirp.nel@gmail.com
resolution professional

11.| Last date for submission of claims 27/03/2026

12.| Classes of creditors, if any, under clause | NA
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13.| Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.] (a) Relevant Forms and Web link: https;//ibbi.gov.in/en/home/downloads
(b) Details of authorized representatives | Physical Address: 202, Block-A, The One,
are available at: RNT Marg,, Indore 452001

Notice is hereby given that the National Company Law Tribunal Indore Bench has ordered the
commencement of a corporate insolvency resolution process of the M/s Narmada
Extrusions Limited on 13/03/2026.

The creditors of M/s Narmada Extrusions Limited are hereby called upon to submit their
claims with proof on or before 27-March-2026 to the interim resolution professional at the
address mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
againstentry No.13 to act as authorised representative of the class [specify class] in Form CA-
NA

Submission of false or misleading proofs of claim shall attract penalties.
Date and Place: 15/03/2026, Indore . _Kuldeep Tank
Interim Resolution Professional
In the matter of Narmada Extrusions Limited
IBBI Reg. No. IBBI/IPA-001/IP-P-02776/2022-2023/14255
AFA valid till 30/06/2026.
Office: 202, Block-A, The One, RNT Marg., Indore 452001.
9826677735/9977332329/0731-4226345
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INDIA SHELTER FINANCE CORPORATION LTD.
Regd: Office:- Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002

-=fIndiaShelter

= Home Loans

SALE MNOTICE FOR SALE OF IMMOVABLE PROPERTY

Auction Sale Notlce for Sale of immovable Assets under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (hereinafter referred to as “the Act") read with Rule 8{6) of the Security Interest
(Enforcement) Rules, 2002 (hereinafter referred to as “the Rules"),

Molice is heraby given to the pubdic in genaral and in padicular fo'the Barmower(s), Co Bormower(s) and Guaranion{s) or their iegal
hair{s) or reprasonlativels) thal tha below described immovable properlyls] morgagedicharged o India Shelter Financa
Corporation Limited {hereinaftar referred to the Secured Creditor), the possession of which has been faken by the Authorized
Officar of the Sacured Creditor having its Riegistered Office at-6th Floor, Plot Ho 15, Institutional Area, Sector 4 Gurugram
Haryana -122002, will be sold on "As |$ Where 8", "As s What is” and "Whatever there is” basis on the dates mentaned
bielowy for restization of the amowunt dus to the Secured Creditor from the bomrowers, ©o bosrowers and guarantors. Tha sale will b=
muzde by e Authorized OHficer 2l the place montioned balow.

. VASTU HOUSING FINANCE CORPORATION LTD

V HSTU Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,
o Sewri (West), Mumbai 400015. Maharashtra.
e CIN No.: U65922MH2005PLC272501

POSSESSION NOTICE

Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him under
section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the borrowers
mentioned herein below to repay the amount mentioned in therespective notice within 60 days from the date of receipt of the said notice.
The borrowers having failed to repay the amount, undersigned has taken possession of the property described herein below in exercise
of powers conferred on me under Section 13(4) of the said Act read with Rule 8 of the said rules on the date mentioned below.

The borrower and guarantor in particular and the public in general is hereby cautioned not to deal with the property and any dealings with
the property will be subject to the charge of the Vastu Housing Finance Corporation Limited Branch for an amount metioned as below and
interest thereon, costs etc.

HOUSIMG FIk

Loan Account Number Demand Motica Dascription of tha Date and
IAP Number And uls 13{2) Date immovable Property! it i ol
Hame of Borrower|s) / and Amount Secured Asset
Co-Borrower (s 12-06-2025 And Re, | Al Piece And Parcel Of Patts | Symbolic Possession | Rs 5,45 162/ (Rupees
IGuarantor(s) 594495- (Rupses (Mo 18, Gram-chandaii,G.P- | 26-JUNE-2025 Five Lakh Fourty five
HL20CHLONSO00D0050 | Five Lakh nintyfour  |Rampali, FPanchayal Smit- | Total Outstanding | thousand one hundrecd
B33 AP-10438704 Thousand four garwar, Dist.-ajmer TE sixly tao Cnly)
MriMrs. Shimis Devi | HundredNinty five |Rajasthan 305628 |5 594495 (Rupees
. y Five Lakh nintyfour Earnest Money
Wio Satyanarayan Ondy)Duegzon |Boundary:East-Hio ‘FrotisARd Saie
Khati | &mrimrs 11.06.2025 Ghemsa Lal Khati, West- | . WEaE B Daposk {EME)
Satyanarayan Slo cammon  Foad,  Marth-Hia s SA516, 200 Tily fouwar
Suraj Mal BHI Incraasa Ramkuvar Khati, Sauth-Hla Dnlg.:'li- ﬁg?ﬁi ON | Thousand five hundred
nt Ramchandra Bainsa e sixtean nupaes and
10000 - tweanty pais anly)
Date and Time of Inspection of the proparty EMD Deposition Last Data Crate and Time of Auction
| 20-04-2026 [Inspection Time 10:00 AM to 05:00 PM) 21-04-2026 | 22-04-2026 {Auction Time 10:00 AM to 5:00 PM)

S k= S

Place of EMD Deposition : H Mo 141, Harpura Howss, &mer Road, Master Cotony, Riaghu Colony, kekrirajasthan 306404
Place of Auction: H Mo 1471, Harpura Housa, Ajmer Road, Masier Colony, Baghu Colony, Keke, Rajasthan 305404
Mode Of Payment ;- All payment shalt be made by demand draft in fawour of India Shelter Finance Corporation Limited.

HL12CHLONSO00000 | 12.05.2025 And | All that part and parcel of the | Symbolic Possession | RS, 7.05.600-
5091773 & AP- Rs. 677626/- Rupess prngeriy situated at 25.08.2025 {Rupess seven lakh
10208082 Six Lac Sevent All Plece And Parcel OF Patta five thausand six
MRJ MRS. NIRMA  |Seven Thousand Sixj No 5. Book No 178, Sarkalp —Loia Qutstanding MRk o]
W/D BHANWAR Hundred Twenty Six | No 03. Mishal No 33, Village | Rs. 6.77,626/- Rupaes
LAL & ME./ MRS, Only) Dus s On | Chaajwo Ka Khera, GP Keriya, | Six Lac Seventy Seven Earnest Money
BHANWAR LAL 10.05.2025 Tehsd Mandal, Dist Bhitwara | Thousand Six Hundred Deposit (EMD)
|'|'-'ve}r||:,-' i Ondy) Dus l

Rs. 70,5600 (Rupsas
seventy thowsand five
hundrad sidhy Ondy)

Hagasihan Boundary:- Easl-
comman Road, West-
sanwar/Chogas Kumawal,
Morh- Sharwan [ Marayan
Balal, Soulh-prakash/
Marayan Batm

Bid Increase
Amount

10000/

As ON 10052025 with |
furtheer interast &
charges until paymeni |

im full, |

Dizte and Time of Inspection of the property EMD Deposition Last Data Diate :m.:r Time of Auction

20042026 (Inspection Time 10:00 AM (o 05:00 PM) 21042028 23.04.2020

Place of EMD Deposition : DAMALL, Shop No-2, 1=t Floor, Mod, Chungi Maka, Asind, Rajasthan 311301
Place of Auction: DAMALL . Shop Mo-2, 16t Floor, Mod, Chung: Naka, Asind, Rajasthan 311301
Mode Of Payment :- Al payment shallbe made by demand draft in favour of India Shelter Finance Corporation Limited.

SN Name of Borrower, Date & Amount of Description of Property Date & Type of
Co-Borrower and LAN No. | Demand Notice Possession
1 Mr/Ms. Sushila . (Since 21-Nov-25 allthat Piece and parcel of Plot No.51 Khasra No 860, Symbolic
Deceased), namely Mr/Mrs. | Rs.559306 as on |Sphreeram Vihar Extension Mauza patholi, area of| Possession Taken
Rakesh . (Son) (Legal Heir of 21-Nov-25 i -Mar-2
Late Sl(JShi|<’):1(.), I\%Ir/Mrs. ov property 93 Sq.meter, district Taluka Agra, state Uttar on 09-Mar-26
Ramkishan . (Husband) Pradesh, City Agra 282008, Boundaries as follows:
(LeéJalBHeir of L(at)e I\S/Iu/sl\'/lma ), North — Plot No. 27 South — 6.09 mtrs. road Opening
o-Borrower(s): Mr/Mrs.
Ramkishan . Mr/Mrs. Rakesh . East-PlotNo. 50 West-Plot No. 52
HL0000000073001
2 Banti Kumar (Borrower), 18-Nov-25 House Built On Nagar Nigam No. 6/131/1. Area Symbolic
Mr/Mrs. Vijay Devi(Co Rs.728622 as on [Measuring 100 Sq, Yards., l.e. 83.61 Sq, Mtrs.,| Possession Taken
Eol"%wegv Mr/Mrs. I\ljlu/rllﬁan 12-Nov-25 |Situated At Prakash Nagar. Mauja Bhogipura.| —on 09-Mar-26
al (Co Rg;ﬁogvaegg’r riMrs. Loamandi Ward. Tehsil Distt., Agra. U.p-282010
MLP000000220581
3 | Mr/Ms. Bharat Singh (since 01-Dec-25 Residential House Built Upon Part Of Khasra Symbolic
deceased), namely Mr/Mrs. | Rs.655483 as on  [No.439/1. Area Measuring 50 So. Yards |.e.41.80 Sq.| Possession Taken
}_SlelemfaLDevb(r\]/Vlfe)él'_egﬁl 29-Nov-25  |Meters, Situated At Mauza- Kotli Bageechi (chak| on 11-Mar-26
eir of Late Bharat Singh), Soyam), Tehsil District Agra Uttar Pradesh. 282001
Co-Borrower(s): Mr/Mrs. . .
Seema Devi Boundaries As Follows: North — Plot Of Ganeshi Lal
LP0000000186365 South - Plot Of Jacky Sunita East - Rasta Exit 10 Ft.
Wide West—House Of Purchaser

: 15.03.2026
Place : Agra

Date

Authorised officer
Vastu Housing Finance Corporation Ltd

For details and gqueries, please refer the enclosed Auction Sale Notice or refer our website https:lwww.indiashelter.in or
contact Authorized Officer, Mr. Vinay Rana +81 TH28E05030 N Mr. KISHAN ACHARYA, Mobile Mo, 8166184636 /MR
HARKARAM JAT. MOBILENO 9950475063,
PLACE: RAJASTHAMN

DATE: 15-03-2026

FOR INCHA SHELTER FINANCE
(AUTHORIZED OFFICER)

DMI HOUSING FINANCE PRIVATE LIMITED

MED House, Gulah Bhawan, 2nd Floor, 6, Bahadur Shah Zafar Marg, New Delhi = 110002
+31-011-66107107, 011-69223700  Email: satyam.shukla@dmihousingfinance.in
DMI HOUSING FINANGE wiww.dmihousinglinance.in

Tel.:

E - AUCTION SALE NOTICE THROUGH PRIVATE TREATY (under SARFAESI Act)

PIRAMAL FINANCE LTD.

(Farmarly Knownas Piramal Capstal and Howsing Finance Corparafion Lbd.) CIM: LESS10MH1934PLCOT2630
l Piramal Ragistared Offica: Unil Mo.-801, 6lh Fioar. Piramat Amiti Bulding, Piramal Agastya Corparale Park, Kamani Junctian. Opp. Fira
- AC R, Station, LBS Marg, Kurla (West], Mumbsi-800070 -T-+51 22 3802 4000. Branch Office: 30171, First Floor, Regaka Complex

Manpgal Pardey Magar, University Road, Ramgarhi, Mesrul - 250001, Unit Mo, 01 & 08, Grownd Floor, GOHTL Norh Ex Towsar, Fict
hea. A-B Melaji Subhash Fiaca, Mew Delhi- 110034 & PlatMo-5, Block-A2nd Floor, Saclor 2, Moida— 201301

POSSESSION MOTICE For Immovable Property as per Rule 84(1) of the Security Intarast (Enforcomant) Rules, 2002 and Appandix- IV
Whenaag, tha undersigned heing the Authonized Officar of Piramal Finance Ltd, [Fomeardy Known ga Piramal Cagital and Housing Fingnce Carporation Lid)
undar lhe Secunlisation and Reconstruclion of Financial Assals and Enforcement of Secunly Inlerest Act 2002 and in axercisa of powers confernad undar
saclion 13012) read win Rule 3 of the Secirty Intenest (Erdorcemant] Rules 2002, Demand Molicss) igsued By (he Authersed Offices of the campany t the
Borrowens) Guaranions) menticned herein balow to repay The amount mentioned in e notice within B0 days from the dale of receiptof Iha said notice: The
borrawar having leiled b repay the amount, nalice is haraby' given §a the Borower(s] / Guaranlors] and $he publicin ge-u:—m] that the undersigrad has Ekan
Possession af Ihe proparty descrbed Feein Besdw in exendse ol powers cordernsd vﬁhl-"ll e SI.-{I Saction (4] of e Section 13 of the said Act nead wilh
Ruta B of the Security Inferast Enforcement nubes, 2002, The horrawer's atlention = invited o provisions of sub—section (8] of section 13 of the Act, in respect
al trme availabis, b redaem the sacurad assets. The bamower in padicul & and lha pubdic in general ane hanaby caulioned not bo daal wilh the property and any
cheairg s wilh the property will be subject b the change of Picsma? Finande Lid, [Formarly Krdwa a5 Piramal Capital and Bouging Fingnce Corporalion Lid) for
amamaunt 25 mentionsd herein underwith inse ragt ereon,

E-fuction Sale notice for Saka of Immowvable Secered Assets ender Sacuritisatean ard Beconstruction of Fngncial Assats gnd Enforcement of
Security Interest Ack, 2002 read with prondiso to Rule 3{6) of Security Intesest (Endorcementy Bisles, 3002, Notice is hereby given 1o the pablic @
garsrd and fo the Borrovens and Gugrantaeds in pasficudar, by the Suthonzed Ofcar, a5 shentioned below, thal tha PHYSICAL POSSESSI0M of
the under mentioned properfies mortgaged o DM HOUSING FINANGE PRIVATE LIMITED {Secured Creditor) had already been taken over under
privisins of sackion 13 [-1,1-::-1 the Sacuritisation and Reconstriestion of Finamgsial Assel and Enforcemant of Sacurity [nlesast Aot 2002, Wheaas
the Secured Creditor acting through its Autharzed Officer, in exarcisa of ts powers under Section 134} of Securitization and Reconstruction of
Financial Assets and Enforcersent of Securty Inberest Acl, 2002 (SARFAESH, will putthe below mentioned property 19 E-Auctan for recoverny of
ungder mentipned diges and furtharinterest, charges and cosis étc, The propertzas are being sold on A% 15 WHERE 15 WHATEVER THERE |5 AND
WITHOUT RECOURSE BASIS" a5 such sale is without any kind of wasranties and indemaities.

Inspection Date & Time: 22/03/2026 58 17:00 AM1003:00 PM Date & Time of e-Auction: 30/03/2026 31 11:00 AM o 1 00 P
Last Date of subkmission of Bid/EMD: 2802202641 04:00 FM

SUNDAY, MARCH 15, 2026

WESTEHN COALFIELDS LIMITED

(& Subsidiary of

Zivil Line, Map

ur-44 0001, Mal

NOTIGE

grncoal.in

All the tenders issued by CIL and its Subsidiaries for procurement of
Goods, Works and Services are available on website of Coal India Ltd.
www.coalindia.in, respective subsidiary Company (Western Coalfields
Limited) https://westerncoal.in, CIL e-Procurement portal
https://coalindiatenders.nic.in and Central Public Procurement Portal
https:/leprocure.gov.in. Procurement of goods and services (if available
on GeM Portal) are done through GeM portal only https://gem.gov.in.

FORM NO.5

600/ 1, University Road, Near Hanuman Setu Mandir, Lucknow
{Area of Jurisdiction;: Part of Uttar Pradesh)

Summons for filing Reply & Appearance by Publication
0.A. 1198 OF 2025

Summaons to defendant under section 19(4) of the Recovery of the Debts and
Bankruptey Act, 1993 read with the rule 12 and 13 of the Debits Recovery Tribunal

proc

Ta,
DE

edure, Rules, 1993,

CENTRAL BANK OF INDIA

Versus

M/S SHRI MAHABAL ENTERPRISES AND ANOTHER

DANTS :-

1. M/s Shri Mahabal Enterprises Through Proprietor Ms. Juhi Singh, D-23, B.3.
Road Industrial Area, Ghaziabad, Uttar Pradezh (Borrower)
Also At: Khasra No. 573, Shahpur Bamhata, Near H.P. Petrol Pump, Ghaziabad,
Uttar Pradesh

2. Ms. Juhi Singh, Proprietor M/s Shri Mahabal Enterprises, Khasra Mo, 575,
Shahpur Bamheta, Near H.P. Petrol Pump, Ghaziabad, Uttar Fradesh (Borrower)

In the above noted application, you are required to file reply in Paper Book form in

two sefs along with documents and affidavits personally or through your duly

authorized agent or kagal practifioner im this Tribunal, after serving copy of the same
on the Applicant or his counsel | duly authonzed agent after publication of the

summans and thereafter to appear before the tibunal on 02.06.2026 at 10:30

A.M., failing which the application shall be heard and decided in your absence.

SEAL OF
COURT

REGISTRAR,
DEBTS RECOVERY TRIBUNAL, LUCKNOW

FORM A

PUBLIC ANNOUNCEMENT

{Under Regulation B of e Inselvency and Bankrupicy Board af india
finsalvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
NARMADA EXTRUSIONS LIMITED

Mame of Borrower/ Rs.

Outstanding Amount Details of Secured Assets !

Co-Borrower/Guarantor Rezerve Price EMD 10%;

&1 the part and parcel of the property. BUIL ol

LUP RESIDENTIAL SECOND FLDOR (RHS)13,00,000/-
WITHOUT ROOF RIGHT), PLOT NO. 3.!H¢|

KHASRA MO, 800, GALL MO, 10, MOHAN]

GARDEN PRATAP ERCLAVE, VILLAGE!

HASTSAL, UTTARM MAGAR, MEAR METFD-

GAGH SWEET, METRO PILLAR M. 745,
WESTDELHI, NEW DELHI 110058" |

Prssession Taken Date: 10th Mar 2025

I Loan Account Mo, HFGIOZ20ES7 068
and vide Application Mo GG1236302
Rs. 23,866,093/ (Rupees Twenly
Thrag Lacs Sisty Six Thousand and
Minety Three Onky) as o0 15-Apr-24

Borrower- SHALINI W/0
SRHIL

Go-Borrower- SAHIL 5/0
SANJAY,

HEHA DD SANJAY

1,30,000/-

Name of the Descriplion of Secured Assel Demand Notice Date of
Barrowarst | Guarantorfs] fimmevable Property) Drate and Amount Pagsegsion
{Loan Caode Naol|Properyforming patof Khewal' Khatane. 1B5I216, Rect No 40, kila Mo T - 26 -09-202 5 for| {0108
BLEAIDOSSEAL), [Branch - | 15, 1771{3-11), Rect. Nood 1, Killa ng 11{8-0), Rect. Mo 42, Kile no 5(8-0, 16(8-0), | Rs 4553261/~ (Forly Five
Faridanad), Maresh Wumar | kite 05, todal land area 28 kanal 06 mara o the extent of 534177 26.5 share Le. | laih Fifty Three Thousand
(Borrower! Anita (Go- | 17.5 Boundasies | Marth: Vacant Plot of Hansa. 'West Howse of Hansa, East Piot | Twa Huredrad Sicdy Ona)

Eorroraer) M Sund. South: Road 11 # Road

{Loan Code N o|Freehold Residertial Vacant Plotarea measuing 5080, yards oul of Khasea | 10-08-2025 for Re 377248872 | $1-03-2028
BLEAIDOZE1RT], (Branch = | Mo, 1765 Min, stuated a1 Mustafabad . Cokoryinthe wilage of Loni, Pargara & | (Thiry Seven Iakh Saventy Twn

Delbl - Piampural, Jahid | Tehsl Lonl, Disfl, Ghaziabed, Ustar Pradesh Boundanes | North: Piod of | Thousand Four Hundrad Ninesy

Ehan (Borrower), Shahana |Omers, West Platof Others, East Plot ol Others, South: Raska 3. F1, wide

Bagum|Co-Bremower)

Eight and Seventy Twa Patss)

Borrower- KAMLESH
KUMAR GUPTA 5/0 GOPAL
PRASAD GUPTA
Co-Borfower- RINKI DEVI
W/0 EAMLESH KUMAR
GUPTA

In Loan Accaunt Mo, HFCO0044962 7 F
ant vide Application da 551133156
Rs. BT335%- (Rupees Eight Lacs
Seventy Threa Thousand Thras
Humdred and Minety Three Only) ason
fd-dan-25.

All the part and parcel of the property FLAT MO
307 THIRD FLOOA  PLOT NO BA1/3 KH No| 7-00.000/-
488 PIPAL WALA SHANI MANDIR 'n.I'ILL.ﬂ.EE
MOLARBAND BADAPUR NEW DELHI SDLITHJ'

70,000/-

GELHI 110044 INDIA
Prszession Taken Date: M=t Dt 2025 i

tLoan Code No
BLSAID04B20D), {Branch -
Meaeruf), Sumit Winod
\Bomewer], Haj vinod (Lo
Barmiwer)

ey

iLoan Cads Mo MIIIHIII.?E:S}.-
t8ranch — Dalhi Branch]

A land measuring 0.0420 kel or 420 sgmir. Baarng Khasea Moo 13TMi siluated al {1 4-19-2025 Tar
Willage Achranda, Famaus Lidyegpuram Pargana Tansi & Distl. Meerul Baundaries | | Rs, 32920980 (Thirty
Mot 10,627 FL Thin land aof Fones! Dopaimenl Wesl 42 FLThan Rasta 50FU WG, | Twa lakh Twealve
Eask 42 Fi Then land of Forest Dhepartmaent. South: 107,62 FL Then land of Olsars Thatsand Minety Eighl)

11-03- 3026

Flal Ma.404 on Third: Fioor, Built on Plat MoA-10 (Westam Paortion) Area [ 18.12-2025 for Rs. 2049107
Measuring 400°5q.Yds., Sihuated &t Nahru Ground, New Township, Faridebad, | (Twenly Ning lakh Farty Ning
Sumi: Arora [Barnower], Swati | Tahsil and Disfricl Faridsbad, Hanyena and bounded &= undar: Boundaries : | Thousand One Hundrad
Arora (Co-Bamower) Nouth: Ofiers Plod. Wast: Road. East Porion of tha eid plot. South: Othars Flob. | Saven|

11413-21120

16:00.2025 for
Rg dRE612801-
[Twenly Exght lakh

jLoam Coda Mo BLSAJOOORZEC), [Branch -
Mearul), Mohammad Sbdul Kalam - {Bamiwer),
Mohammad Kamid |Go-Borrower), Mahd Aslam
(Go-Brerower), Gulshana (Co-Bormowar), Mahd
Fas {Lio-Bormawar)

{Loan Coda Mo HLSAIOATCEG], (Branch
— Grealer Moida), Abhishak {Bormower),
Mimmala Ugrati {Co-Borrowar], Kishan {Cao-
Bamorwer], Vidhya (Co-Bomower),

A rezidenlial propanty on  Khatra No 437 admeasunng ared
167.217 5q.Mir_Sitsaled al villaga Sujoodu, Maha#a Khalsa Pall
JB Slesl, Pargara & Tehsil & Dissl. Muzaffamagas, Ulkar Pradesh -
251002, Baurdaries - Mok House of Ishtay. West Haisae of

Sixty One Thousand
Musstal Allan Bilbon . Easl: 20 F"."-ﬁl..r:I Road, E-r.luth F‘I:-Iu‘r'«lr.lal a | Two me&d f:lml'."'

ot Mo 313, mnsasunn;?ﬂsqy..s i EEEqumn nE-u:-aEl 19-12.2025 lof
pemaming tothe Khasma Me:91, Situated af the residential Gotcery krown | B 2623362 {Tweanly
as 5ai Dham Raj City Color, in the Rewvanus Eslate of Village Khargurj Six lakh Thirteen
Jabh, Pargena Loni, Tehsd and Distn. Boundanes ; North: Foad 1TH| Thousand Thrae
YWide_West: Road 30 Fi'¥Wide. East: Plobno 315 South: Plodno 214, Hurdrad Sixly Twi)

11-03-2026

S

110321026

iLoan Code Mo MODZ903E), (Branch -
Gurgeon), Shyam Vir (Bormawar), Lalts
DOl |Cro-Borraower)

Fuat of Land aree messuring B Marda e 240 | 19-12-2025 for Re 24734030 (Twenty Four
sqyis, out of Mustatll Mo 240, Killa No.24, | lskh Sevenly Three Thousand Four Hundrad
Sbuated al Wakn Mouia Patwal, Haryana Thres|

0-03-2026

F8-19-2025 for Re 24A73708
[Twenty Four lakh Eighby
Sevan Thousand Three
Ruindred Savenity)

(Loan Code Mo BLEABOSIIEF),
(Branch - Welda), Ramesh
Shastri {Borroer), Priva Pandey
tCo=-Bormoaer),

Commerial Shop b, D-0101 3%, [Ground Fleor), sdmeasuring 37534 5q .
of 3487 5q. mirs, budt on Plob Ne. D-010013, Sfuatec sl OLF CHshad Paaza,
*DLF Dishad Extengian-1i®, in the Abadi of Vilage Brahmgur alas Bhopra,
Pragana Land, Tahsil and @, Boundanes | karthe Shap Ma D-1939 A, West:
Shop Mo =11 3H2B. East Shap Mo D-114/28, Soush; Read 13, wide

11-03-2026

Terms & Condifions:

1. Galgthrough Provate Treaty will be on "AS I8 WHERE I3 BASIS" and "AS 15 WHAT 15 BASIS",

2. Taothe best of knowledge and information of the Authorized Officer, there is no encumbsance an any property. Howewer, the infending
biddars should make their own indepandent maquiries ragarding tha ancumbrances, title of proparty put on aection and claims rights!
duasf affacting the property, prior o sehmitfing thair bid, The s-Auction adwartisamant does nat constifute and will nod be d@aemed b
constituba ny commitment o any represantation of the hank, Tha pragerty 15 being sald with &l the axesting and fufire encumbranges
whether known or unkiomam 10 thae bank. The Autherlzad Officer’ Secured Grediter shall not be responsible in any swiay for any third-party
claims rightef duesioutstanding statutory dues/taxes ele.

A, Itshall be the respansibility of the biddars o inspect and satksty thermsehvis about the asset and specification before submifting the bid.
Theinspection of property put on auction will be parmitted to interested bidders at sites 25 mentioned against each property descriptian

4. The asseis will not be sold below the Beserve Price. The Authorized Officer is not bound to-accapt the highest offer, and the Authorzed

{fiicer hasthe absolute right to accepior reject any of all ofieris} ar adjourny postpones cancel the e-Auction wihout assigning any reason

thereof,

The EMD of successhil bidder shall be refainad towards part sale consideration and the EMD of unsuccessful bidders shall be refunded

within 7 workeng days from tha dateaf aection, The EMD shall not bear any intarest, The succasshul bidder shall have to deposit 5% of the

gaka prica; adpusting the EMD alraady padd, immediately 1.2, on the sama day ar not ke Ehan ned working day amd the batanea 75% ol tha
gaba price Witk 13 days Teom the date al conlitmation of saie of such edended period as agraed upan in wriling by and salahyat He
discration of the Authorized Offcer.

6. Thenterested parties may contact the Authorized Officer tor lurthes detalls) clartications and for sulimitting their application. The details
of the Authorized Dfficer are a5 follows: Mr. Satyam Shokia, Mobile No.8920859449% & e-mall 10:
satyam.shukla@dmihousinglinance.in doring the working hours from Monday ta Friday,

7. The purchaser has to bear ail stamp doty, registration-fes, and piher expenses, tases, dules, society dues in respect of purchase of tha
proqmerty

8. The aloresaid Barrower'sy Co-borroeier's atbantion is invitad fo provisions of saction 1348} of SARFAESI Act for redemption of sacurad
assals manbipnad hareinabove by tendering the alara mentianed autstanding dias tegether with Al gosts, charges and axpenges mGurrad
by 1he bank bafore the Sabe of secured azset within 15 days from the date of thes aotice falling which the agsets vwoll be 2old 25 per terms and

conditions mentioned abave, Sd/- (Authorised Officer)
Face: Delhi, Date: 15.03.2026 DM Housing Finance Private Limited

(4]

05-12-2025 for Rs. 2243448/0-
(Twenty Two lakh Forty Three
Thousand FourHundred Farty Eight)

iLoan Code Mo 23400002556)
iBranch = Agral, Ashish Mainan
(Borrower), Hemlata (Ca-
Barrowes),

Property Fial Mo, BOT on B8 Floor, measuring area 10219 Sq, mir,
Siuaed at 3hri Tulst Sky Cily, Bodta-Bichpurl Road, Agra
Boundaries ; Morth: Flat No, 608, West Open 1o 33y, East Comman
passape & Flat Mo, 66 South: Starcase

11-03-2028

SALE NOTICE FOR SALE OF
IMMOVABLE FROFERTY
-5

HINDUJA HOUSING FINANCE LIMITED

Corporaie Mfice af 167-169, Znd Floor, Litila Mound, Baidape!, Chennai -
BO015, E-mail ; avctiond@hindujahousinglnance.com

(H)

HIMDLLLA
HOLUFSENG FIMNAMCE

APPENDIX
[Gee proviso fo rule 8 (6)]

Comlac! Na.: ALM - Hagmuddin Raza - S468A90202 | AAM - Hasich Yaday - TOG04T1785 | CLM - Ravi-30%902485087 | CAM - Lalil Fanwar - 3037000044

(Loan Code Mo 2r9000000T4)
iBranch — Maoida - Secier 2

03-05-2025 for Rs.2254E98!-
[Twanty Two lakh Fifly Four
Thausand Eight Hundred Ninaly
Eight}

14112025 for Rs. 2147275
(Twetndy One lakh Forty Sevan
Thousand Two Hundrad
Servinty Ning)

Fiot Bearing Moo K, K-134 admeasoring area of 106.55 Sq.Mir,
Second Floor, Block- 8, Kawi Mager, Ghazizhed, Ukar Pradesh-
Samear Batre (Borrower), | 201002 Baundsries ; Morth: Plat Ko, 133 West: Road. East Senice
Dharamyir Batra (Co-Borewer), | Lane, South; Plog Ma, 135

iLaan Code Mo HLSARIDESTDD), | Plot beanng measunng area 209.02 Mauzs Salempur Farah Tahsil
iBrarch — Malkural, Deapak Agreas | Distncl Malhurg situgled at Khasra Mo, 184, Ullar Pradash,
(Borrower], Urmila Agarwal {Co- | Boundanies | Morlk Pipe Line. West Land Hanmahan & Othars,
Banroies], East Land Firs| Pary. Sauh: 10F| Road Land First Party.

1-03-2028

1-03-2026

14-11:2028 for
Fs 215181 %= (Twanfy Cne
lakk Fifty Cine Thousand
Eight Hurdred Mineteen)

(Loan Coce No MODTO363), | Ansskdenlial FlaiMNo. G-1, nngansaol 120 Sg Yards e 100,33 Sq MUconsiucted
(Branch = Mearut) Mehd | on plot Mo, GEM-157 silualed af Gardenia Eslata, Reveni Village Noar Hagas
Akeel [Borrower), Afesfa | Pargana Tkl B Dislrict Meenst Boondres of property. Bourdaries ; Morth: 3 M
At Co-Bormower], wickd colony Road, Wesh 7.50' ML 'Wide colony Road. East Praperty Ma. N 155
Sewilh: Com pany & Cpen Space

One Residantal Housa, JLaaring Muncipal Mo 1607, constructed on ane resicential
plot beacing no. 8 conssing of parl of Khasra Mo, 1674 lend area admeasurmy
12546 50 Mirs Sduated-at Mew Parnapuri Hapur fie magsuremenl and boundres
of which g= under: Baundaries : Morth: Raasta of 15F1s Wida. Wasl House of Bardar
Trilak Singh. Easl House of Incrgjeal. South: Houseal Surandar

11403-2026

[29-10.2025 lor RS
21970520 (Twealy One
lakh Minaty Soyen
Thousared Filly Two]

iLoan Caode No
14600000702}, (Bramch -
Maerui}, Ashok Kumar
Teemes {Barowes), Pravesh
Kumar {Co-Borrowar)

110321126

Z9-16-20325 for
Rz 20551558 - [Twenly
lakh Filty Frve Thousand
O Huredrad Fifty Nira)

iLoan Cade Nao
BLSANOCAG2FA}, {Branch -
faarut), Mamia Gupta
iBarrowear), Virad Kumar

A Residante ol House Mo-46 & 33 and new Howsa No-34, area measunng 6650
a0 Gar ort5.66 54q. Mirs, Siuaied 8t Prempuri Karkerkhera Mesnl herefnaftes
referrad io a5 "the said property. Bourdaries - Rarth: 48 ft 3inch then hause of Gesla
D Wast 12 ft 4 inch than sbchel and howse of Ashok. Eest 12 8 4 inch than 7 ft

12-03-2026

Gupta [Co-Bomower), Road, South: 481t 3inch than 4 fwide Gali
iLoan Code Mo 13300000628, | Unper Grownd Foor, Left Side Fortion, Without Terrace Righl, Measuring | 25-06-2025 for Be. 2032187 545 | youna.2008
iBranch - Deihi - Pitampura), | 50 3q.Yds, of Propery Mo dl6, Gall Ma.d, Measurig 100 5 Yds, | (Twanty  lakh Thirly. Two
Wazen Akram  [Borrower], 1sral | Comansed In Khasra MogDQee Staated ab Govndd Purl, Kalkajl, Mew | Thousand One Hundred Siaty
Jahan (Co-Bomrpwer), Dialnl = 190019, Boundaries : Norh: Other Flat West: Cthers Progerfy. | Sevenand Fifty Four Paise)

Ezst Gal. South: Othes Property Par of Plod
(Loan Gode Mo BLSAJODBIB2), | Darbast Makan, sdmeasudng anea of 1044 5o Filka, Mohalla Chadiyan [ 26092025 for| 41050008
(Branch - Guigaen), Mohd Mahsin | Kaska Kiana, Mear Pani K Laki Muza Muzzafamagar-Utiar Prydesh | Ra 20000015 [Teenky
(Beeravesr), Jailun 1Co-Bamowee), 247774, Boundaris | Nodh: Rasta (hen House of Akiam, West House ol | lakh Minely One)

Aslam East: Movse of Lale Naxir Soulh Hauseal Labs Hahz Gulu,

ibean Code Mo HLSABMOETEMIM], | Freehold Residential Property i, No, 1BAAIMLEon Plal area messyuning | 14-91-2025 For| qygs.008

{Branch - Faridebad], Yogender Pal Pal
Singh  (Barrower), Mrs Meara [Co-
Borrawer), Ashutosh Singh (Ca-
Barower)

150 8n. s Ouf of Mu. Ma, 146, Killa Mo, 1552(1-7), 16{7-185, 17{1-1} &
25030, Sinated 8t Wake Mauja Sik, & Tehsil-Ballabangarh, & District-
Faridabad, Haryanaya, Boundaries - Morh; Road. West, Other Fropesty.
Enst Foad Southe Yacan Plet

Fls 20EH68- (Twa lakh
Eix Thousand Kine
Hundred Sixty Eighl)

iLoan Code Mo MOTEIG0T), (Branch -
Deihi - Fliampura), Yieod Humar
(Borrower}, Sunia{Co-Bormorwer)

G- 2088, Third Flogr, Witk Al iz Reof Right,
Sach Nacar, Palam Colomy Nesw Dakl

08-10-2025 for Bs 4210222- (Rup=es Fory Thrae
LakhsTan Thausand Twa Hurdrad Teenty Tiva Oty

12:03-2026

(Loan Code Mo BLSAKICEITAS),
iBrarch = Modinagary, Pramesd
Kumar - {Borower), Suman (G-
Barriwer)

Acommercal 3hop No.dd, consicled on Flol No 10, kaving ananes 29.65 | 10082025 for R 2095254/
& misters e 34, 75 5, vands consisting of Khasra Mo, 723 & Ta0sihted & | (Rupses Twanly  Lakhs
Vilage Barat Partapur, Pargang, Tehst & Distt Mesnal, Boundarias ; North: | Ninety King Thousand hing
Shop of Kall Charan. West: School Fam. East Delhi Road, Soulh: Shap of | Hurdrad Fifty Fourj

Massar

12-03-2026

ed-DT-F025 for
Rz 4058792/ [Rupees
Forly Lakhs Fifty Eighi
Thousand-Seven Hundred
Minety Twa Onity]

iboan Gode Mo MOTE4480),
(Branch = Magrul], Mohammeésd
Anwar Khan  (Borrawer),
Sameend (Lo-Borrower),
Mubarrenad Alsar (Co-Barnras)

Propety nd 1451 maisuing anea 5240 . metar parl of nagar panchayal m
224 silialed al Mohalla Krahoor Darwsa Kasba Pankshitgarh. Mesnil-
Pargshiigan Road Pargana Kitkaur Tehsh Mansana Magrut which & Bourded
a5 Boundares | Nodh = 13 Ft£5 mehProperly of lgbal, Wesl .« 55 Ft 10
rrchiProperty ol Anwar, Easl- 55 F110inchPropery of Riva). Soulh = 13FL4.5
InchvRoad

12-03-2026

06-10-2025 for Rs. 1 44 97 514
{Cme Crore Foety Four Lakhs
Hinety Seven Thousand Elghi
Hundred Fousteen Dnly)

E-47, Dut of Khasra No,19, Siheaied n ihe-ares of
Willaege Ko, inthe-abadl of gali Mo, 7, Shashe Gardien
g Shahdara Dalhi = 111091, Baurdaies | Kotk
Praparty of Others, West: Propery of Others. East;
Prapery of Ofhers: Seuth: Gall 10F) Wids

(Lo Code Mo BLEADIGZER TS & BLEADIOZF41C),
(Branch = Mowlal, WIS BRE Road Bild Tech
(Bomower], Rapeer Brall (Co-Borower), Manchar
Lad Ghopea {Go-Bomower), Gajray Singh {Ga-
Barrowes), Asha Bhatl (Co-Bormower)

12-03-2026

fLean Code Mo BLSADDOD1ST4)
(Branch — Aligarh), Mea Muklin Ehan
{ Boerowar}, Rapeaer Bhali {Co-Bormawar|
il Migmuddin Khan { Co-Borrowear|

Land Mo, 274 afea admeasuring ol 108515 5q.FL sihsaled at Gram
Gunraur Jahangepur Pargana Asadpur Tehsil Gunnaw Districl
Fambhal Gunnaur Uiar Pradesh- 202522 Boundarias | Noeth: Plal
of Jagdish & Shishupal. Wask Platal Ahmad. East House of Alianoor,
Sauth: Public Road

25= 902025 for Rs 1654838/
{Rupees Thirly 5o Lakhs
Eighty Four Thausand Eighl
Hudrid Thimy ERgh Cily)

12402006

{Lean Caode WMo HLSADODODOGEEZ. | Propardy Freehokl Resdental Moo 6800 44 -H5 -B  area
HLEARCOBEDIE, XELO0D0A0EAD), (Branch - | admeasuring 200 5q.¥ards shiabed al Wake Muja Palwal Day
Faridabad - NIT), Maherder Siagh (Bormowear], | Magar Colany Dew nagar Cobany Lal Dora dndar Hud Nagar
Savita Dewi (Co-Borrawar), Lekhra] |Co- | Fandabad near ¥ids School, Fandabad Harpara-121102

Bafrower)

141025 Yar Re 43569684/
{Rupaes Forly Threa Lakhs
Fifly. Six Thousand Mine
Humgred Sixly Four Cnly)

12082026

SERNE Y N R .

i Loan Code Mo MO2T41E7), (Branch
- Feridabad - WIT), Rajbir Singh
{ Boerawer). Day Wiati (Co-Bomower)

03-08-2025 for Rs JAEEEZAN
(Rupaas Thirty Eight Lakhs
Eighly Six Thousand Eighl
Hurdrad Twenly Eight Cnly)

Linil baaring no 301, Admeasuring super area 1589 Sg.Ft On Thid
Flacr, Highliff-3 Tower Block-2 Silealed in fhe comple namead "Omaxa
Heighis® Patwal Haryana and boundanies as under - Boundarias ©
Marih: Linit Ma. 302 West: Road. East UnitMa, 304. South: Raed,

11032026

(Loan Code o MO TEESY), 29 10-2025 Tor Rs 2001811}
(Branch - Ghaziatrad),
Amit.  (Borrower), Ajay

s | Co-Borrowir)

Freshakl Resdenitl Bult-up House Mo, 147422, Property LD N&Em?fﬁuﬂzﬁi 11-013-H13E
wiEa measuring 119,524, vis. Shuabed o Waka Maup Kalupur Abad| Arya Magar | (Rupess Twenly  Lakhs One
Migam Senipal HaryanaHersnafter called refermed 1o a5 the sl property™.| Thoosand Elght Hundred
Bourdarias © Morh: Others Prapesty, West House of Sanpy. East House of| Elewen Only)

Marndes, Sayth: Gak Bead

Place: DELHI T NCR Date ; 15.03. 2026 {Authorized Officer) PIRAMAL FINANCE LTD

E-fusction Sale Notice for Sale of Immaovable Aszets undar the Secunitization and Recanstriction of Financizl Assets and Erforcement of Sacurity
Imterast Act, 2002 heremafier referredio as "the Act”} read with provisaio Bule 816} of tha Security Inferest ([Enfarcament} Rulas, 2002 (herainaftar
refarred to a5 “ha Bules®), Naticeis hareby givan io the pubicin gararaland in pacticufar o the Borrewer|shand Guaramor|s) 1hat the befaw-dascribad
imrsavabse proparly marlgaged/charged 10 the Secured Cradtorn the possessian al which has bean faken by the Authonesad Officer of Hiaduja
Housing Finance Limited (Secured Creditor) havlng its Corporate Oflice al 167-163, 2nd Floor, Little Mount, Saidapel, Chennal — 00015 and
one of 1z Branch Offices at First Floor, Om Palace Cinema, 547, Bhagwan Nagar, Delhi Road, Hapur - 245100, will be soid on A5 is Where 137, "As
is What is” and "Whatever there i3” bazis on tha daies menticned below forrealization of the amount due 1otha Sacured Creditor from the Dorrowers
and guarantoes, The sale will be dene'hy the Sutharized Officarthrough e-auckian pladorm previdad at tha wabsits; wwa.bankeauclions, cam
INSPECTION DATE : 13/04/2026 & 14004/2026 - 1400 hes -17:00 hrs | EMD LAST DATE ; 20/04/2026 TIll 1700 hrs. |
E-AUCTION DATE : 21,04/ 2026 00 hrs=13:00 hrs. | BID ING
LAN/Barroweris )/Co-Borrower|s)/ Guarantor(s) [T 0t

TN RH T Rt L T RET R S [emand Motice Date & Amoant
1. Mir. Navneet Kumar (Borrewer) J0011/2022 And Rs. 25,59,192/- F'er' B55H0N ; (EMD}:

2, Mrs. Femn Tasika (Co-Borrower) as on 30.11.2022 17-Dec-2025 Re. 2.76,804,-
Description Df Property: A residential flat al third oo, Bearing privale number TF-2, constructed on plol number B-31, measuring 55.02 square
meters, situaled at H-Block, Shazir Nagar, Pargana, Tehslland District Meerul. Bounded as East: 10.24 meters / Houze number H-11 and 13.
Wesl: 10.24 melers, Rasta 30 feel wide. North: 18,85 meters / House number H-29, Soulh: 18.85 meters / House number H=33.

Loan Accouni Na. Total Duisianding a3 on date 18.03.2025 HE, €4 HE"-H'-'P Price Ha 27

UF/ENP/MAUT/ADI002365 Demand Hotice Date & Amount: Date of P! Earnesi Mnne-l.' I'JEp:l".|1
1, Mr. SHUBHAM GUPTA (Borrower) 18/03,2025 And Rs. 22,56,507/ Possession (EMD);

e Price Rs. 27,68, L'I-1I]'
Earmest Money Lleru-.n

.Izn.,..

2. Mrs. VIPULA MITTAL (Co-Borrower) as on 18.03.2025 08-Dec-2025 Rs. 2,70,33750 Folie: e | Wama.of Shmebouer.| Shaoe Cosiorle | Desincaestumoen: || 1o, o
Description OF Property; A Residential House No. 198, Measuring 100 Sg, Yards Or 83.61 5g, Meters, Consisting Of Khasra No. 1051 Sitwated TOO00E0S Pansa) Khara 3 ¥ 30 anﬁ‘ﬁ
Lakshmi Nagar Revenue At Village Naglatashi Kasampur Pargana Tehsil & District Meerul. Bounded By: East: House Of Gaarav Sharma, West: (0000003 Fankaj #hara [ T 100070 | 10000d
Vaceant Plot, North: Vaccani Plot, South: 12 Feel Wide Road HHHIDD 36 Fanka) Rherd 7359 2620301 | 2630d0] 1

: " DIDOIE | Panka| Khera BELL] ZEIRA0T [ S0 T 100
Special instrectons Caution: Bidoing n the kst minu onis shoald be svosded by the bidders in thel own interest. Belther Hinda|a Housing ,.EEqE;' ;[',: FE ;é;‘::: “Eg“‘ 5 ’3151“ d J“ﬁ“‘ ‘:‘g
Finance Limited nor the Service Provider will be responsible for any lapses Tailure {Internel failure, Power failure, efc.) on the part of the bidder in such HOGAE T TE Fanka| Khera 3 3| i 7
cases, In order to ward off such contingent sifuation, bidders are requesied fo make ail the pecessary arrangaments/aliernafives such as back-up 0467 TE ‘M&I Kt 3 E1 Th il
power supply andwhabever else reguirgd 5o kal they ane abde lo circumyvent sechslbuation amd are able bo participate in Ehe auclion seccesshully, MBI TE Pankaj K.hera q DT TE3100 E3030
TERMS & CONDITIONS OF ONLINE E- BUCTION SALE: - 1. The Property is being sold on 45 iz Where (2", "As 15 What [5°, "Whnatever thereis"and | [ DDD4ETTE Pankaj Khara i 310 1RR250 5150
Without Recousse® basls. A8 spch sale is without any kind of warranties & ndemaities, 2. Particulars of the praperty/assets (viz extent & [ |__ODD4GTTH Panii Bhara 1 BBES1 £64100 1 FIB50
measurements specified inthe E-Auction Sake Notice has been stated to the best of the information of the Secured Creditor and Secured Creditorshall | |__OLB4ETTE Panka) Khara 16 285401 GEa0n0 | 3760
not be answerahle for any &rror mis-5tatemant or omission. Actual extant & dimensions may differ, 3. E-Auction Sale Nofice issued by the Secured | | CUDAETTE Fﬂ“;‘_a! hara 1] 4000 BELLL 1|:-|‘.-::|
Graditar is-an inviation 1o the genersd public fo submi their bads and fha same dors not constitute and will nat b ceermad 10 conskiluls any l—x%?g- —E%E;Lﬁgﬁ — —ﬁ--l%lﬁgﬁ--— vjﬂjm:;J&P[:l- ---fﬁgﬂﬁ?%" Eﬂ%&?l%
commibment or any represeniation on the part of the Secured Credilor. Intergsted bidders are advised 1o peruse the it desds wilh the Secured EEE-EIEFLEE- F';ﬂ:%'fl ¥hara ; ,‘MF'. - ?EHH'{P. - 22 ER EEF-D 200
Creditarand to conduct own independent enquires/doe dlgence about the title & present condition of the property/assets and ciaims/dues atfecting [4ERTE Pankal Fhera T T | 2717400 o0
ihe property before submission of bids. 4. Adctionbidmng shafl only be through “ealine electronic made® through™ the website; FBEDE Fankaj Khara 1743 2887700 | 28BTRLD o0
auctonihindujzhausingfinance.com and htps.weaw, Dankeauctions.comy Or Auction provided by the service provider C1 India PVT LTD, who FHAEESE Fansa) mlers 11053 Bn18700 | J0i0e0D 100
Eihqllalrrang? iﬁuuru::inara'.rl:e anfire Ff”.mEF'is Tlirfu:til.:-nblhru-ugh thi:-qztﬁzn;.platlﬁrg 5-TII':||H.IJi|1I:-|:I:!.'5 Ay parlin:ipaﬁt: ;ﬂnH-I.Iauat-Elnllulrnil:lding Irlzllln EE:EEEE AR 1::: ik %ﬂg %::E:E i g?j;ggg EE
Wbiir place o chobsi. Intarnet conneciivity shall hava to ba ensured by bidder himzell Securad Croditon sesvica provider shal nod be bald rezponsible = g8 Fania) kharg i 1l _ 1] 47455001 100
for the intermet connectivity, netwoek probiems. own system crash, power failure ete. §. For detzss, belp, proceduse and cnline bidding on e-auction (TTARETE | Parka) RRara ERFLE] B O 1 1 1
prospective bidders may comtact the Service Provider C1 INDIA PYT.LTD, 6054, Add: €1 INDIA PVT.LTD. First Floor, Om Palace Cinema, 547, gFE:EE%E F‘*’Jr;j' "é'r:f"“ Hiﬂ %%;gk} igggggg }EE
Bhagwan Nagar, Delhi Road, Hapar - 245101, {Contact Person; Mithalesh Kumar, Phone Mo, 7080804466, Email; delhicclindia.com | el F’Lgﬁul -{ri:: e e
Sopport Mobile Number:-T29198112411251126). 7. For parficipating in the e-auctian saks the intending biddars shoukd register their name & :EF-1EL125- F“-ar:ta] Fhara .;.1273 S LELE] 5 dEEE'II' 10
hbips:fwww bankeauctions.com! and auctiom@hindujahousinglinance.com well in advance ard shall get the user i and password. Intending TAERIE F“-FEI Kher TITa AR4190T | JR41400 00
Bidders are advised 1o change only the password immediately spon receiing i from the service provides 8. For participating i e-avctsn, intending GRS anka| Khera RFE TR L EFED ¥
Didders have io deposit a refundabie Earnest Monsy Deposi (EMD] e, 10% OF RESERVE PRICE (3 mentioned above) shall be payable by interested T EEZE ankal Rhara Td2a7 3844107 | A9 E00 i}
Biclgars through Demand Draft in favor of * Hindija Housing Firance Limited. 8, The imending biddars skould submit the duly filled in id Form (farmal D04 EEZE Fankaj ¥hara 13283 3842208 | 3842300 100
avadabda an hitps: waw, bankeauctions. camdand auctionaE@hindujaheusingfmance. cam alang with the Demand Draft rermattance bowards EMT ina {HHMERZ B Panks) kherd 1349 a842501 Ja4 2600 100
saaled cover addressed to the Authorized ONicerat Hinduja Housing Finance Limied, 21 Difice No-2B6, 2nd Floar. Pocket-1, Sector-25, Rahind, New (A GH 25 Ansd) Ahary 1504 CIELRL L) K
Diel-110085. 10, The sealed cover should be super scribed with “Bid for participating in E-Sutbon Sale i the Loan Azcau Number (as mentioned O046575 ainice] Kieirs i 4053501 | 4054600 oo
above) for the property {as mentioned abovey. After expiry of the st date of submission of bids with EMD, Autharized Officer shall examing the bids EEEiE ;‘;, o E:‘"? ,Iif?gg 13 "E =3 EJEE:EE EE:
recesved by nim and confinm the details of the qualified bedders (who have quoted their Dids over and above the reserve prce and paid the specified T _gﬁ—';aj ,{,::; TR TIRET TIRREDD i
EMD with tha Secured Creditor) to tha sarvece pravider G1 India PYT LT to anabie them to allew onty those biddars to partcipata in tha anlinairter-se iy -El-ili,E'E- ?*.ar;m Fhara 758 00201 ﬂq T .“:,l:',
bidding/auction proceadings at tha data and time mentianed in E-Auction Sale Natice, 11. Inter-5a biddng among the qualified bidders shall stari [HHEBEFE Farkaj Khara 18771 £390501 | 390600 100
froim Ah Rlgheest bad guoled by the qualilied biddess. During the process of infer-2e bidding, therd will be unkmited axlension ol “10" minulos dach, Lea. MID4BEREE Pankal Khera 1972 4390601 | 4380700 100
ihe end time of 8- auction shall be automatically extended by 10 Minuies each time if bid iz made within 10 minutes from the last extension. 12, Bids bR 5 Pankal khara 18475 ERETETE] 4384000 100
ance made shadl not be cancedad or withdrawn, A0 bids made from the user id given to bidder will be deemad to have been made by him alone. 13, I L3 Fanka) khara L &77HROT | ATTRGOO 1))
immediatefy upan closure of E-Auction procesdings, the highest bidder shall confirm the final amount of bed quoted by him by E-Mail hoth to the H4EB25 Fankaj khara £4233 A936T01 | 4938800 0o
Audharized Dificar an his mail id parmod.chand @@hindujghousingfinance. com and the Sarvice Providear for getting dackared as syccesshd biddar m 45625 Panii ¥hara ﬂ a3 4348501 | 4344400 ALl
i E-Auction Sale proceedings. 14, The successiul bidder sha imenediately e, on he Same day or nat laler than nit working day, 25 e case may “EE: EEE’E E‘“E"ﬂ. EEE“’ j;'ggl-} gg} 395 ! gz*l “EEE 15['?
b, pay & tepasi of twenty five per cenl of the amount of the sale prce, which |2 inclusive of eamest money deposited, i any, ta he Autharized OHicer T e e :-EHH-E . S:ﬁ‘:,m }DL:
condicting ihe sale. The balance ameunt of purchase price payable shail beon or before fifteenth day of confirmation of sate of the immovable EEM R Fﬁ% Khara REANG =n13301 5,:,4:4;5,,:, 100
propariy, 18, incase of default in payment of abave stipulated amounts by the successiul bidderfauction purchaser within the stipulatedteme, the TV Panka| Fheia TR0 LEEETE LT AL 160
sale will be cancelled and the amount already paid (incheding EMD) will ba tprfaited and the properby wWill ba again pul o sale. 18, Al tha raguest ol the THBES S *anka) Rnera TERTT LAGEETE] ETh 1200 (il
succassiul biddar, the Authersed Dfficer in hés absohute diseretion may granl furlber timain wriling, Tar degositing 12 balance of the bid amaun 17, LO04ER2E Pankaj Kharg [ 207 %g | Aeqn 200 | RL4R300 1 100
The Seccesshul Bidder shall pay applecable TDS {oul of Sale procesds)2nd submid TDS certificate o the Authorised officer 18. MuniclpalPanchayal A GRES Panaa| Kliera 453 adaa4it 2455500 100
Taxes, Eleciricity dues {if any) and any other authonties dues f any has fobe paid by the successtul bidder bedare issuance of the sale certificate, LL4EEZE Panial Khalg b ar404l1 | 5740500 )]
Bids shall be made taking mba considesation of all the siatuiory dues pertaming to the property. 19, Sale Certificate will be issued by the Authorised (045825 Panka) Khara 7124 6225801 | 225500 oo
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; B : [ £ i exd = peptom ¢ 7l A GE 25 Hanka| Khaia 8817 Garatid gare2nn 100
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the weDsite of the service provides. 22. The decision of the Autharized Officer Is final, binding and unquestionabde. 23, AR bigders who submitied he | | eneq e ehould .,;,,;g,:";u,;h clakiis St corpraly alficn situated &t Uné ng,ﬁg no A In Building No
hids. shall be deemed to have raad and understond the terms and conditions of the E-Auctian Sale and be bound by them, 24, For furtherdetaitsand | g o001 1ndo Space Industrial and Lﬂ'ghﬁ,“ Pack Badii, Bacl (Jhajjar), Haryana-124105 and
guseries, pleass contect Authorized Officer, Mr. Ravi Kumar Mobile Mo, 9999048581 af branch office al Hinduja Howsing Finance Limited, al at Email : csf@trinaguobecgears.com, within 15 days of the publication of this notice after which
DOifice First Flaor, Om Palace Cinama, 547, Bhagwan Magar, Delhi Road, Hapur — 2451071 25, This &= alse 30 (Thirly ) days aolice o the ne) csaim wil be éndariaingd and e Company will procead wah issuance of duplicats share carificates
BossawarMortgagor Guarantors incase of 18t E-Auction & 15 Days rotice = 2nd E-auction of the abowe sadd loan account pursieam ta rule B{G) o ; Feir Trina NRE Transpociation Limited
Security interest (Enforcemant) Rules 2002, abouthoiding of auction sale on the abave-mentioned date/place. - gl
Place: Meerul Date : 15/03,/2026, Sd/- Authorized Oficer - HINDUJA HOUSING FIMAMCE LIMITED Ciate | 44 03 2026 Comgany Secretary
epaper.flnanc:alexpress.mn‘. . New Delhi .. .

: RELEVANT PARTICULARS
L | Kame of corparate datxor | M/s Narmasla Extrusions Limited
2. | Dateof moorparation uf-:::mcm‘e dettor | 14,08/ 1084
A | ALtheity under which Coporee debtnr | UG Gwalor
_ | Bincomportied / regetered e o g e
4. | Comorae deniity No./ Limbed Lisbiity | UZ52020MP1084PLIN0Z532
identification Mo, of comorate debstor )
5. | Address of the regstered office and | Registered Address - Piot Mo 71 Indusna Area
procinal affice (f &) of corporate Mol Pehampur, Shar, Macihya Pradesh,
eleshoby Inchia - A5OSR

A | Insohency commencement dete in
sespect of corparate detrice

? | i."c.l.l'i";rilj'-,:. -:im*:.’ﬂ'-: téﬁnrec;j"h'iﬂ-.ﬁ:ﬁ

ressOiton proGcess

g | Name and registaton number o the
mnsohency professional scting as imerim

| :I'F"A"."thn'.Pl- "E-rl:"ﬂ'ﬂ:.l-:'!ll'li
4] .d.rkm;-;s. 1|'||:r{.~|"|":l [“ﬂ L e

ressobution professiona, s regisiered
| with tha Board
Pd.'ﬁ“E*s.E-Elrﬂ E-r"l.al I:|:| IJE ..5.E|:I I:-r

comespontence with the interim
restion professEons

i Last date for submission of daims
| Carmsas of credioms. r'.:|"-.l under dose

Branch Addness - 4003, Raani Bivean
. indore - 252000LM.PY
13032026

202, Biock-A, The One. ANT r'.-'lar['_ Indore 452001

| 09,/05/2026

| Kuideen Tank
Reg Mo, -
IEEI,.-H".-I'_'F'_'I] II-‘-F'-l"-:.'-'T"F..-'.!EIE',E 232.*;.-'1-*!4'::
é'"iﬁ Wil T .._:l.'.u' lf"pj:-. P‘a—]qka F't_'i.r.j P
-En:m.n:ur-:l Irl.rln; s Pradosh 452007

Emait cimpunesigmal com

| 27/03/2026

(D) of sub-secton (BA) of saction 24,
Aspertaired Dy the ntedm resoltion

13|

mames.of Insoiensy Professonals

dentified to act as Authorised
Representative of creddos n a dass
{Thee narmes for each okass)

14,

i) Refenant, Forrrs and
i) Detais of authoreed epresenttives

are syailabie Bt

[ ety it ot iy e e ko
Piwsical Address: 202, Biock-4, Tha Ono,
RMT Marg. Indore 452001

Motz is henaby piven that the Matipnal Comparny Law Tnounal indore Banch hasordared tha

commancemgnt of o corposate insohency resolution process of

Extrusions Limited on 13/02,/2028,
The creditors of M/s Narmada Extruslons Limited are hereby called upon 1o submit thalr
clalims with proof on or before 27 -March-220236 10 the intersm resolution professional at tha
sddress mentioned agamst artry Mo, 10
The finantial credilors ahal submit their claifmg with proof by esecione means only. Al sthear

creditors IMEy Subiit the claims with prool in gerson, E:.I OO510r |.'l-.' glectronic means
ﬂ. financial areditee belonging te |"|,;.-; as listed agassst the entry Mo, 12, shall indicate its

choice of authonsed representative from amomngd the thres insolvency professionals listed
F:_gﬂiru_ﬂ eriry Mo, 13 fo act a5 autharised repraseatative of 1he olass [specify class] i Faom O

Iy

Submession of false or misleading procfs of claim shall attract panaltins

Date and Place; 15,/03,/2026, Indore

the M/s Narmada

Kuldeep Tank
Interim Resalution Profession:sl
In the matter of Narmada Extrusions Limited
IEH Feg. Moo 18B1 IPA-DCLAP-P-O2 T re 202 E-EIJEH_.-' ]
AR valicd HE 30,08, 2006,
Office; 202, Blochk-A, The Ona, ANT Marg., indera 452004,
SEIEET T35,/ DU F332329/07 31-4 226345

TRINA NRE TRANSPORTATION LINUITED
CIM Moo LA0T030LI992PLCDATITS
Regd, Office | Tabin Mo, 2, C-33 Basement Kalka)l, New Dehl-110019

duplicale shara. cesfilicabas

[Motice = hareby given that the following share cerificatas ssued by the Company are stated fo ba
flestmisplaced, and the registersd holdar {haredl has applied 0 the Company lor the issue o
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